626  Special [RAJYA SABHA] Mentions

The other major arca of corruption is the illegal capitation fees charged for
professional education which ranges from a few lakhs to crores. The worst aspect of
private sector corruption is the all pervasive feature of kickbacks and commissions for
referrals. That they secure an unfair market advantage is one of the problems. But the
much greater problem is that these are, in essence, bribes paid to secure unnecessary
diagnostics and treatments.

I would request the Government’s intervention to initiate three major measures to
eliminate corruption in the private health sector, (i) Declare all payments of kickbacks
and commissions at every level as illegal and monitor compliance of this through
Citizens’ Committees and tax audits. This would need legal as well as administrative
measures. The Clinical Establishments Act must incorporate a ban on kickbacks in its
rules. Persuade the MCI and other professional bodies also to act against such
kickbacks as an cthical issue, (ii) Enforce ban on capitation fee for education of health
professionals and take over or close down colleges that refuse to comply, (iii) Re-design
all publicly financed health insurance programmes to eliminate corrupt practices.

Demand to ban inclusion of more castes into SCs/STs
category in the country
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THE VICE-CHAIRMAN (DR. SATYANARAYAN JATIYA). Shri Rajeev
Chandrasekhar, not here. Shri Vijay Goel, not here. Shri Y.S. Chowdary.

Demand to issue directives to prevent accidents and give adequate financial
assistance to the victims of blast of GAIL’s gas pipeline in Andhra Pradesh

SHRI Y.S. CHOWDARY (Andhra Pradesh): Sir, at least, 19 pecople have been
killed in a fire accident following a blast in a gas pipeline belonging to GAIL in Andhra
Pradesh on 27th June, 2014 in the East Godavari District.



